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Arrest of Saboteurs in connection
rwith Accidents near Rewari and Akola

4706. SHRI D. B.
GOWDA:

SHRI S. S. SOMANI:
SHR] K. MALLANNA:

SHRI C. K. JAFFER
SHARIEF:

SHRI RAJKESHAR SINGH:

SHRI M. RAM GOPAL
REDDY:

CHANDRE

Will the Minister of RAILWAYS be
-pleased to state:

(a) whether Government have ar-
rested some saboteurs in regard to

~the tragedy at Rewari and Akola train
mishaps; and

(b) whether any inquiry has also
"been conducted by the Government
=and if so, the details thereof?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a)
and (b). None has been arrested so
far in the case of railway accident
near Rewari. However, a case on FIR
No. 206 was registered under Section
126 Indian Railways Act by Govern-
ment Railway Police Rewari (Harya-
na) and the Police investigations are
still continuing.

In regard to the accident near
Akola, five persons have since been
arrested by the Civil Police, Mana
(District Akola), Maharashtra on 22-
11-1977. Further Police investigations
continue.

Guideline for Posting of Railway
Officers as Chairman of Railway
Service Commission

4707. SHRI S. K. SARDA: Will the
ister of RAILWAYS be pleased to
state:

(a) what is the guideline for post-
ing of Railway Officers as Chairman
of the Railway Service Cemmissions;

(b) whether posting of Shri
D. C. Misra, Senior Divisional Gom-
mercial Superintendent, Northern
Reilway, Allahabad, as Chairman Rail-
way Service Comrmission, Allahabad,
during the days of Emergency was
strictly in accordance with the rules
and guidelines;

(c) whether Government are aware
that posting of Senior Divisional
Commercial Superintendent, Allaha-
bad ag Chairman was done by the
then Minister of Railways to regula-
rise the ad hoc appointments made:
by his Special Assistant and when
protests were made Shri Misra had to
be reverted to his post of Sr. D.C.S.
Allahabad; and

(d) what action Government pro-
pose to take in the matter to avoid
recurrence?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
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(SHRI SHEO NARAIN): (a)
Recruitment Rules have been framed
for filling the post of Chairman, Rail-
way Service Commission, in consul-
/tation with the Union Public Service
Commission and the Ministry of Law.
According to the Rules, the post is to
be filled from a panel of names pre-
pared by the Ministry of Railways
and sent to Union Public Service
‘Commission who finally select and
recommend a name out of it. The
field of choice for framing the panel
is as under:—

(i) Serving or Retired Railway/
Government Officers;

(ii) ex-M.Ps.; ang

(iii) Men of repute e.g. education-
ists, eminent lawyers etc.

‘Whenever the post of a Chairman,
Railway Service Commission, falls
vacant, a Railway Officer is appointed
on temporary basis to look after the
work of the Railway Service Com-
mission, pending regular selection
through the Union Public Service
Commission.

(b\ Shri D. C. Misra, Senior Divi-
sional Commercial Superintendent,
Northern Railway, was appointed as
Chairman, Railway Service Commis-
sion, Allahabad, purely on ad-hoc
basis from 17.5.1976 to 16.8.1976 pen-
ding selection of a regular Chairman
who took over on 16-8-1976 A.N.).

(c) dnd (d). Appointment of Rail-
way Officers as Chairman, Railway
Service Commission is ordinarily
done when the posts fall vacant and
rending the selection of suitable per-
sons, in comsultation with the Union
Public Service Commission. For ins-
tance, in the Railway Service Com-
mission, Madras, when the post of
‘Chairman fell vacant, another Rail-
‘way Officer was appointed from 7.1
1977;':0 7.10.1977. Likewise, a Rail-
‘way Officer has been appointed Chair-
man, Railway Service Commission,
Calcutta, w.ef. 5.8.1977 onwards on
temporary basis pending regular se-

lection of the incumbent. As per the
available records, no protests were
received when Shri D. G. Misra was
appointed.
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